SCHEDULE I
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M.S. V. ALLOYS PRIVATE LIMITED

1.

NAME OF CORPORATE PERSON

M.S. V. ALLOYS PRIVATE
LIMITED

% DATE OF INCORPORATION OF CORPORATE 11/01/2007
PERSON
3. AUTHORITY UNDER WHICH CORPORATE Registrar of Companies, Ahmedabad
PERSON IS INCORPORATED/ REGISTERED
4. CORPORATE IDENTITY NUMBER / LIMITED | U27101GJ2007PTC049752
LIABILITYIDENTITY NUMBER OF CORPORATE
PERSON
5. ADDRESS OF THE REGISTERED OFFICE AND 8/1, JAVED PARK  OPP.
PRINCIPAL OFFICE (IF ANY) OF CORPORATE PRACHINA SOCIETY, GYASPUR,
PERSON : SARKHEJ ROAD , AHMEDABAD
7 GUJARAT 382405 INDIA
6. LIQUIDATION COMMENCEMENT DATE OF 07" August, 2023
CORPORATE PERSON
2 NAME, ADDRESS, EMAIL ADDRESS, CS & IP Amrish Gandhi
TELEPHONE NUMBER AND THE Address: 504, SHIVALIK ABAISE,
REGISTRATION NUMBER OF THE LIQUIDATOR| NR. ANAND NAGAR BUS STAND
OPP. SHELL PETROL PUMP,
ANAND NAGAR ROAD,
SATELLITE, AHMEDABAD-
380015
E-mail: amrishgandhi72@gmail.com
Phone: 079-40323014
Registration No.: IBBI/IPA-002/IP-
N00670/2018-2019/12036
8. LAST DATE FOR SUBMISSION OF CLAIMS 06/09/2023

Notice is hereby given that the M.S. V. ALLOYS PRIVATE LIMITED has commenced voluntary
liquidation on 07" August, 2023.

The stakeholders of M..S. V. ALLOYS PRIVATE LIMITED are hereby called upon to submit a proof
of their claims, on or before 06™ September, 2023 to the liquidator at the address mentioned against item

7

may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 07" August, 2023
Place: Ahmedabad

CS & TP A/mrish N. Gandhi
Valyuntary Liquidator

M.S. V. ALLOYS PRIVATE LIMITED

(Company under voluntary liquidation)
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NANCIAL SERVICES PVT. LTD. —— MAHINDRA RURAL Hﬂ“SlHG FINANCE LTD. POSSESSION NOTICE

FIBG 2112 Siaren fori bl
i Corporate Office:- Mahindra Rural Houging Finance Lid. Sadhana House, 2nd Floor, YerImmonate pone

QD DEALING BENEFICIAL Fi

HEAD OFFICE : 206 BUBINES — BB Worli. M 400 T 29 Fax: +01 22 24972741 Whereas,
Ermail | diMeds3 g §70, P-B. Marg Worli, Mumbai 018 Indig, Tel; +91 X2 GES23500 Fax: +81 22 24972 ; ; : :

i s Propacty Auolion Notos Regional Office: B2A, 8th Floor, New York Tower-A, Thalte] cross road, Thaltel, Tha. darsansd Baing e -Authonaed Oioee oF INGIBULLE M SING
i TERWS OF THE SECLBIMBATION AND RECORETRUCTION OF FRAKNCIL ASSETE AWD EREDRCEMENT OF SECURITY NTESERT [BAREAES! ACT - J0Q PURSLNT TO Ahmedabad-380054, Tel 079-41068900 FINANCE LIMITED [CIN:LE5922DL2Z005PLC136029) under the Securitisation
THE AOSSERSON OF THE PROPERTY OEUCAEED MENCN BELOW 1 TANEN BY THE AUTHORGIED OFFICEN ON HUT/2020 UNDER SARFASHN ACT 02 FON RECOUTHY and Reconsinuction of Financial Assels and Enforcemant of Securily Interest A,
.;LH:I...;I'.‘;:_L":,l.,r:.f.:.t,::.:. .i.l_t...-.bh.ﬂ:.':*rf”f'?.lﬁlﬁ.[' :.'. .:::'T.'.I:}..r._l.'..r}'ih.-ﬁ i .,.'LLI..:-, ;':.l"..,.. T'.‘L .'_.’,I. .LF ._.ErL .:..-;.'T.lll.__gn ;.‘.':ul |*.».|.-‘.F.E:l.-.p':tr r:;.rF.E .-? _.-,.r:', "“TIGE an RE Hﬂ'ﬂl OF FEHE'“ NAL BEm" GIN Es 2002 and In exercise of powers conferred under Section 13 (12) read with Rule 3 of
ORALbEE SANCAA. SICHL SRS P, 10, AT SEDOVRTY: DUPARTIT, SEAL CFRIR S8 RURLBIY B4 4 AVML AR SO NALAD: ROAD To, the Security Inferest (Enforcement) Rules, 2002 issued Demand Nolice dated
FLAIREIT 0o HANSABEN PRABHUDAS ACHARYA (Principal Borrower) | RAKESHKUMAR PRABHUDAS ACHARYA (Co-Barrower) 27.03.2023 caling wpon the Borower(s) KAMLESH RAMUJI HAWALE,
EBCIFTION OF FHORLITY TOTAL DUER MEREIYE PINCE ANSIUM T F D PEONT 93, PINDHARADA, TA & DIST-GANDHINAGAR. 93, PINDHARADA, TAS DIST-GANDHINAGAR, ANITABEN KAMLESH HAWALE, MUKESH RANUJI HAVALE and
GUJARAT-382610 GUJARAT-362610 VANDANABEN MUKESHBHAI HAWALE to repay the amount mentionad in the
Immorsalle Progesdy OF & Ranakdantial Houie Al Jasdan RAMILABEM AEHAH‘I’A{Eu—Emmr] Maolice baing Rs.13,1 7.674.93 iRuFHH! Thirteen Lakhs Seventeen Thousand

FRavium Surery Mo, 18 Pailo, Pt Na 20, Aroa Knoar As Hin

93, PINDHARADA, Ta & DIST-GANDHIMAGAR, GULIARAT- Six Hundred Seventy Four and Paise Minety Nine Only} against Loan Account

8 E H IJ I C E S Registered Office:- Radhika, 2nd Floor, Law Garden Road, Mavrangpura, Ahmedabad-320009
Regional /Branch Office; - HDB FINANCIAL SERVICES LTD. 3rd Floor, 319 of Heera Panna complex, Dr Yagnik Road, Rajkot 360007

FUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVAELE PROPERTIES
[See proviso to rule 8(6)]
LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS 23/08/2023 UPTO 04:00 PM

Sale of immovable property mortgaged to HDB FINANCIAL SERVICES LIMITED under Securitization and Reconstruction of Financial assets and Enforcement of Security Interest [SARFAESI) Act, 2002 (Mo.54 of 2002)

Whereas, the Authorized Officer of HDB FINANCIAL SERVICES LIMITED had taken Physical possession of the following property)/ies pursuant to the notice issued under Sec 13(2) of the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest [SARFAESI) Act, 2002 in the following loan accounts with our Branch with & right to sell the same on "A% 15 WHERE 15 BASIS AND AS 15 WHAT 15 BASISY for realization of HOE FINANCIALSERVICES LIMITED dues. The
sale will be done by the undersigned through e-avction platform provided atthe website; https)/fbankauctionsin/

DESCRIPTION OF IMMOVABLE /| MOVABLE PROPERTIES-SECOND

Mame of the Branch Mortgage Property Description, Demand Motice Date Authorized Officer's Details EMD Submission Reserve Price DAETE EITT:EHEF
B Account Which Is l.lm:le_r Auction 5ale & Outstanding Amount For Property Inspection Account Detalls EMD B b
Possession Status [Secured debt) and Other Queries Bid Increase Amount Date
HDB Financial Services Ltd. 3rd Floor,319 of Heera  [All That Piece And Parcel of Immovable 061272021 Rs.33,29,642.06/- kAr. Dwurlabhsinhji Rathod AT No, Reserve Price :- 25,/08/2023
Panna complex, Dr Yagnik Road, Rajkot-360007 Loan |Property Bearing Property Situated A (Rupees Thirty Three Lacs Twenty |9099091942 DO210310002 748, Rs.14,75,977/-(Rupees (A, 10:30 Am To

Account Mo, 3801338 1) Shree Shubhiaxmi Dresses |Land Admesuring 98.75 Sg. Mtrs of Plot Mine Thousand Six Hundred Forty |Email Id:- Im.rajkot@hdbfs.Com (A& Mame- Hdbfs Forteen Lakh Sewventy 0d:00 Fm.

2} Swresh Bhajanlal Pyarani 3) Rekhabn Sureshbhai |No. 1 Paiki Survey No, 13871 Nr. Shakti | Two Rupees and Six Paisa) Pertaining|(For Property Inspection And General Receipts, Five Thousand Mine Ernd
Pyaranl 4)vijaybhal Bhajanlal Byarand &) Sunilkhal Temple B/h, Geb off, Dhoraji Road To Loan Account No. 3801338 As On |Other Queries) ifac Code-HdfcO000021 | Hundred Seventy Seven|  Submission
Bhajanlal Pyarani &) Kashishban Sunilbhai Pyarani 7) |Navagadh Ownerd By Vijaybhai Bhajanlal | 0371272021 With Future Contractual | Mr. Prashant Sureshbhai Bank- Hdic Bank Ltd Cinly) Drate:-

Emd Price:- *Rs, 23,/08/2023
1,47.597/-|{0One Lakh
Micr Code- 500240002 | Forty Seven thowsand
Five Hundread Minty
Seven and Only)

*15,000.00

Pyarani kashishben Sunilbha 8) Pyarani Rekhaben  |Pyarani, And Bounded A3 Follows:-
Sureshibhai RO At @ Fulwadi Road, Bhikhaji Mi Maorth:- Plot Mo 1 (Paiki)

Street, Chandni Chowk, Seja Sheri, letpur - 350370 |Sauth:- Plot Mo, 2 (Paiki)
Sudhuvaseant Society, Bfh Gab Dhora|l Rosd, Oppwirash |East:- B.5. Mo, 138/1 [Paiki)

Eti Temiple, Jetpuer- 360370, 524a Sher, Chandnd Chowd, |West:-7.62m Wide Road

Opo Maotivala Buildng, Jetpur-360370 Possession Status- Physical Possession

Interest Per Annum From Makhecha, Email 1d:- Branch- Hyderabad
031202021 Until Payment in Full |Prashant.makhecha. @Hdbfs.Com (Lakdikapul
Amount Mong With Other Charges |Cont No 7600300500
As Demanded In Our Netice, Within [Mr Chirag Chhagand

The Statutory Pericd Of 15 Days From| 9205910901 Email Id:-
The Date OF This Notice Chirag.Chhagani@Hdbfs.Com

TERMS B COMDITIONS:

1. Tothe best of knowledge and information of the Authorised Officer, there is no encumbrance on any property. However, the intending bidders should make their own independent inguiries regarding the encumbrances, title of property/ 185 put
on auction and claims/ rights) dues/ effecting the property, prier to submitting their bid. The e-Suction advertisernent does noat constitute and will not be deemed te constitute any commitment or any representation of the HDE FINANCIAL
SERVICES LIMITED. The property is being sold with all the existing and future encumbrances whether known or unknown to the HDE FINAMNCIAL SERVECES LIBMITED. The Authorised Officer) Secured Creditor shall not be rezsponsible in amyg way for
amy third party claims/ rights/ dues,
2. Thee-Auctionis being held on “AS IS WHERE 157 "A5 15 WHAT 15° AND “WHATEVER THERE 15" after taking Physical Possession of the properties. Successful bidderss shall have to get physical possession of the properties athis/ thesir cast, risk & responsitlity
3. 1t shall be the responisibility of the bidders to inspect and satisfy themsehses about the asset and specification before submitting the bid. The inspection of property/ies put on auction will be permitted to interested bidders on 21708/ 2023
{During Office Hours).
4. The interested bidders shall submit their EMD through Web Portal: https://bankauctions.in/ {the user ID & Passwaord can be obtained free of cost by registering name with https://bankauctions.in/ through Login ID & Passward. The EMD shall
be payable through NEFT in the account mentioned abave, After Registration {One Time) by the bidder inthe Web Portal, the intending bidder purchaser is required to get the copies of the following documents uploaded in the Web Portal before
the Last Date & Time of submission of the Bid Docwments viz- i) Copy of the NEFT/RTGS Challan or Demand Draft; ii] Copy of BAN Card: i) Proof of Identification/ Addrecs Proof (KYC)viz, self-attested copy of Voter 1D Card/ Driving License! Passport
etc.; without which the Bid is liable to be rejected. UPLOADING SCAMNED COPY OF ANMEXURE-Il & 11l {can be downloaded from the Web Portal: https//www.bankeauctions.com) AFTER DULY FILLED UP & SIGMNING 15 ALSO REQUIRED. The
interected bidders who require assistance in creating Login 1D & Password, uplasading data, submitting Bid Documents, Traindng/ Demonstration an Ondine Inter-2e Bidding etc., may contact M/s, 4 CLOSURE, Block No, 605 &, Bth Floor, Maitrivanam
Commercial Complex, Ameerpet, Hyderabad- S00038., E-mail ID: info@bankauctions.in, Support Helpline Numbers: 8142000061 and Mr. Mamoj, Mo, 9515160064, Land line: 040-23736405. Mobkile: 8142000062/66, Sales Enguiries :
subbarao@bankauctions.in, infe@bankauctions.in , 8142000061 and Mr, Mangj, No. 3515160064, Land line: 040-23736405, Mobile: 8142000062,/66 and for any property related query may contact Authorised Officer: MR, DURLABHSINHII
RATHOD: e-mall 1D: Im.rajkot @hdbfs. com, 909909194 2-during the warking hours from Monday to Saturday,
5. Theinterested bidder has to submit their Bid Documents [EMD {not below the Reserve Price] and reguired docurments {mentioned in Point Mo.d)] on/f before 23/08,/2023 upto 4:00PM and after going through the Registering Process (One timea)
and generating User ID & Passweord of their own, shall be eligible for participating the e-Auction Process, subject to due verification |of the documents] and/ or approval of the Authorised Officer,
&, During the Online Inter-se Bidding, Bidder canimprove their Bid Armount as per the 'Bid Increase Amount’ {mentioned above] orits multiple and in case bid is placed during the last 5 minutes of the closing time of the e-Auction, the clasing time
will automaticatly get sxtended for S minutes {each time till the closure of e-Auction process], otherwlse, it automatically get closed. The bidder wha submits the highest bid amaount {not below the Reserve Price] on the closurse of the e-Auction
Process shall be declared as a Successful Bidder by the Authorised Officer/ Secured Creditor, after required verification
7. The Earnest Money Deposit |EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders shall be refunded. The Earnest Money Depositshall not bear any interest, The successtul bidder
shall have to deposit 25% of the sale price, adjusting the EMD already pald, within 24 hours of the acceptance of bld price by the Authorised Officer and the balance 75% of the sabe price ¢n or before 15th day of sale orwithin such extended pericod
as agreed upon in writing by and zolely at the discretion of the duthorised Officer. In case of default in payment by the successful bidder, the amount already deposited by the offer shall be liable to be forfeited and property shall be put to re-
auction and the defaulting borrower shall have no claim/ right in respect of property/ amount
8. The prospective gualified bidders may avail snline training on e-Auction from M/ CLindia Pyt, Ltd. prior to the date of e-Auction, Neither the Authorised Officer/ HDB FINANCIAL SERVICES LIMITED nor M/5. C1 India Pyt. Ltd. shall be liable for
amy Intermet Metwork problem and the interested bidders to ensure that they are technically well equipped for participating im the e-Auction event.
9. The purchaser shall bear the applicable stamp duties/ additional stamp duty/ transfer charges, fee etc. and also all the statutory/ non-statutory dues, taxes, rates, assessment charges, fees etc. owing to anybody.
10. The Authorised Officer is not bound to accept the highest offer and the Authorised Officer hasthe absolute right to accept orreject any or all offer(s) or adjourn/ postpone, cancel the e-Auction without aszigning any reazonthereof.
11. The bidders are advised to go through the detailed Terms & Conditicns of e-Auction available on the Web Portal of M/'s. 4 CLOSURE, https://bankauctions.in, before submitting their bids and taking partin the e-Auction
12, The publication is subject to the force major clause.
Special Instructions
Bidding im the last rmoment should be avoided in the bidders own interest as aeither the HDB FINANCIAL SERVICES LIMITED mor Service provider will be respensible for amy lapse Mailere] Inberset failure fpower failure ete.). in order o ward-off such
cantingent situations bidders are requested to make all necessary arrangements / alternatives such as power supply back-up etc, 50 that they are able to circurmyvent such situation and are able to participate inthe auction succassfully.

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAES! ACT, 2002
The borrowery guarantors are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before the date of e-Auction, failing which the property will be auctioned/ sold and balance duwes, if
amy, will be recovered with interast and cost.

Date : 09/08/2023
Place: Rajkot/letpur

Authorized Officer

T -T2 HDB FINANCIAL SERVICES LIMITED

Krushana Neger-1, Land Area 14044 Bq. Yards.. Shuslsd M 332610 Mo, HHLSURDD312840 a: on 10.03.2023 and interest thereon within 60 days fram
Bi-Diml - disdir Dt - Bafol. fe bourded as e i (53] RS HE T > =
1 | Mars . 7.50 Mirs. Witte R V7,00 040 £ 41,001,006 5 43,00,000,00 A per the Demand Notice dated 10-10-2018, the Borrowers Hansaben Prabhudas Acharya, Rakeshkumar Prabhudas Acharya, thve datecf recaipt af the-beid Nolics.
Sowth: - Pt Na, 22 Ramilaben Acharya faded to repay the amount of Rs. 7,21,113 /- (Rupees Seven Lakh Twenty One Thousand One Hundred The Borrower(s) having failed to repay the amount. Nofice is hereby given to the
R por Thirteen Only). Thus, the Autharized Officer has taken possession of the property described herein below in exercise of powers Borrower(s) and the pubdic in general thal the undersigned has taken Symbolic
Wéasl - Piot Mo 30
i conferrsd on bim under section 1304 of the said Act read with nule 3 and S ofithe said rule on 10-02-2023. Possession of the proparty describad harein bedow in exercise of powers confamad
! " " = on him under Sub-Seclon (4)of Section 13 of the Aot resd with Bule B of the Securily
DATE FEED FON IMBFECTION OF THE PRCFESTY | DF, 08 - 09 - 2830 (TIAE. 1880 &M TO 2.38 FW) R in heraliy Tyittad that RIE enpsOvSNREPETEoNAL IO WIND UV IhE SAN TPty i ANEE SRAT b Interest{Enforcemeant) Ruwles, 2002 on 04.08.2023
LABT DATE FOR SLBMIBSON OF TENDAR 1 - 48 - Ja23 removed within 7 days from the date of this notice. I{1he said goods are nol removed from the property, they shall be soldidisposad ' A
DATE, TIME & PLAGE OF DPEMME TIE TERDARS | 15-08.2001, TINE: 560 FW | AT MEAD DFFICE 100 BUMINESS RAY, § BOTAL PARK CORMER, RALAWAD HOAD, following the due procedure of law. MAHINDRA RURAL HOUSING FINANCE LTD shal not be respansible for any loss resulting from The Borrower(s) i pariiculas and the public @ geseral is hereby cautonad not
o storage of property in compliance with the siatute, for the cost and consaquence of which you alone will be rasponsible. You are heraby to deal with the property and any dealings with the proparty will be subject to
TEMMWE & CORERTIONS (1] Tie Wetosslis Propety is To Bs Bkl O As ks Wi in Arl ' & ls Wiel I5 Rasia |1 Fhs Parhaser Y08 v Ta Pay iy Fyjs ©F Gl Clees | flem nofified that you must contact the Authorized Officer Mr. Harshil Wyas 9664708017 and arrange for the remowsl of the personal the charge of INDIABULLS HOUSING FINANCE LIMITED for an amount of
b o o b T o G e g T T Pt o o B ot o B o o o o o oo o sy | Property o he property enioned below witin sewen days from the dae o tis Notie. Rs.13,17,674.99 (Rupses Thirteen Lakhs Seventsen Thousand Six
L s i To T 16 i o 3 oo P P Th ot 1 T Mot Mot R T e 5 s Ay Tonie e o s e ot i | | TS Pusblic Notice is ssued without prefudice to the rights of MAHINDRA RURAL HOUSING FINANCE LTD to recover the up-lo-date | | Hunered Seventy Four and Palae Ninety Nine Only) a2 on 10.03.2023 and
Fasore Prca. (H The Tesdor Wid Ba Mossed To Pay 25% OF Tho Bid Price O Accoplance OF ks Tender (568 OF Tee Hesorss Prics Bubssiies Vih Tha Tander Wil lin Takan inin 'IJ'I.ﬂE[E'IIjII'IQ duasfmmyuu interest theraon,
Of Do Wat e Rahrsc Wit oy lsent Tharmon {1 T dsvsized (O e ersey Sut P, Th R y N Aurs Abocs Ary Chare € Tam Dr Loty P Th S Description of the Immovable Property The Borrowers' attention is invited to provisions of Sub-Section (&) of Section 13 of
Fropety, Fowes, The Babile Bhal Eravs By Fie Uen Biaecss To Ve Gl Aoy Cherges, Lan Crosnirescs Pogety Nee, Qirsesneesl Duas s Mespsc] OF T Paopeiy Asi Tha Uﬁrlf!ﬁ-ﬁ 'I'II"'E':S l:l:lﬂl‘l‘lea- ﬁlill‘ﬂ!: II.‘-I meem H‘ll: Eﬂl:l.l Eﬂ nss‘&'s
Sarsn Hiwd Bo Tow asposaiubty CF Thes Tendaness * 30 Deys Staiiery Bals Wolkes in Beowar, Qusranies B Bosgeges {GM F‘ﬂHEHIﬂ;‘r'AT MILMT Hﬂlﬁﬂgl HE‘U‘JE'PIHW: TM & DIETWEHIHAGHHI GWHHAT.HEE‘ID:l ! pec ! Ll J
B 04.08 i DESCRIPTION OF THE IMMOVABLE PROPERTY
- DEALING BENERCAAL PANGIAL BERVIGE VY. M. Rusawery Did, Aufi le-' Gui .:;023 P T T sﬂ"mﬂ m ALL THE RIGHT, TITLE AND INTEREST OF PROPERTY BEING PLOT NO. 128
il (A5 PER APPROVWAL PLAN PLOT MO, 240) TYPE D ON GROLUND FLOOR, 1M

SCHEME KHNOWHW AS "HARIDARSHAW RESIDEMCY® COMSTRUCTED
THEREDN ADMEASURING 8028 50Q. MTRS FLOT AREA ALOMGWITH
UNDIVIDED LAMD SHARE, SITUATED AT LAND BEARING ORIGINALLY AN
AGRIGULTURAL LAND BEARING (BLOGK NO. 15 13,20 PAIKI 1,21 AND 27)
AMALGAMATED BLOCK MO 18, MOUJE: SHEKHPUR, TALUKA: KAMRE, INTHE
DISTRICT OF SURAT, SURAT-384101, GUJARAT. BOUNDARIEE 0OF THE
PROPERTY.

EAST SOCIETY ROAD WEST PLOT MO, DM13
MORTH - PLOTMO. DIMZE SOUTH © PLOTMO.DNZT

Sdi-
Date - 04082025 Authorised Officoer

Flace: SURAT INDIABULLS HOUSING FINANCE LIMITED

SHREE SPONGE STEEL AND CASTING LIMITED
(Formerly - Shree Sponge Steel And Forging Limited)
CIN: U2T100G11991PLCOT6203
G111, GIDC, POR-Ramangamd, National Highway No 8, Baroda - 381243 Gujarat
E-Mail: hrishpankh@shreesponge.com
NOTICE OF 32ND ANNUAL GENERAL MEETING
Matice Is heraby given that the 32nd Annual Ganeral Maeting of the Mambers of Shraa
Spange Steel And Casting Limited will be held on Saturday the 9th Day of September,
2023 at 11.00 AM. 21 he Registered Office of the Company situated at 6101, GIDC,POR-
Ramangamndi, National Highway No 8, Baroda - 391243 Gujaral, India as sel oul in the
Molica of AGM,
The Company has complated dispatch of the Annual Report for Financial year 2022-23 1o
Members thraugh permitted mode by 315t day, July 2023,
In comp&ance with the provisions of Secfion 108 of the Companies Act, 2013, read with
rule 20 of the Companies (Management and Adminisiration) Rules, 2014 as amended by
the Companies (Management and Admingstration) Amendrment Rules, 2015, Secretanal
Standards-2 issued by the Instiute of Company Secretaries of India on General Meetings,
Members holding shares in physical and demaleralized Form, as on cut-off date
15t September, 2023 (Friday) may cast their vole alectranically on the Busmess setoutin
the Notice through e-vating platfarm of CDSL through thair portal www.cdsindia.com. The
detaded procedures and Inslructons far E-vating are contained i Nolice of AGM,
I thes regand the Mambers to Mote that

(2] Thee-woling period commeances on Wednesday the Gth September 2023 &t 2.00AM,
and ends on Friday the Bth September 2023 at 5.00 P.M

(o) Cutoff Drate for the Purpase of Ewoling shall be Friday, the 13t September, 2023,

[c) Aperson who has acguired shares and become a Member of the Company afier the
dispatch of notice of AGM and halding shares as of cut-off date, may obtain the kegin
I} and pazsword by sending a request 2t evoting@cdslindia.com. However, if the
person is already regestered with COSL for remote e-woting then the existing user ID
and password can b2 used for casting vole.

{d} Evoling through Electronic Means will not be allowed beyvond 5.00 PM. of Bih

Septemiber 2023,
(] Members who have cast their Viotes by remote e-voling prior b AGM may also attend
the AGM but shall not be allowed to cast thair Voles again.

(fi A person whose name is recorded in the Reqgister of the Mambers or in Register of
Benaficial Crwners maintained by depositories as on cutoff date only shall be antitied 1o
anvail of the facility of remaote e-voling.

(g} In casa of any grievances connectad with facility for voling by eleclronic means,
pleasa refer to Fraquently Asked Questions {FAQS") and e-voting manual availabla at
www.evolingindia.com, undar help section or write an email to
helpdesk evolingi@edslinda.com.

Members who have nol registerad thair email addresses and Mobile Numbess, ara
requested 1o ternpararily gat themselves Registerad with Company amail M.
frishparikhi@ shreesponge.com to recaiva copies of Annual Report for FY 2022.23 along
with the Motice of AGM containing the detailed procedures and Instuclions for remole &

Joly: For & on behalf of the Board of Direcor
For Shree Sponge Steel And Casting Limited
Mr. Vinaykumar Parikh

[Chairman & Managing Direcior)

DIN ; DDZ5EEE4

Date: 08082023
Pace: Yadodara

HDE FIMANCLAL SERVICES HMITEE.J
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PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

. H D B S E H v I C E S Registered Office:- Radhika, 2nd Floor, Law Garden Road, Navrangpura, Ahmedabad- 380003
Reglonal fBranch Office: - HDB FINANCEAL SERVICES LTR, 3rd Flear, 319 of Heera Panna complex, Dr Yagnik Road, Rajkat- 360007
[See proviso to rule B{E]]
LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS 23/08/2023 UP TO 04:00 PM
Sale of immowvable property mortgaged to HDB FINANCIAL SERVICES LIMITED under Securitization and Reconstruction of Financial assets and Enforcement of Security Interest [SARFAESI) Act, 2002 (Mo, 54 of 2002)
Whereas, the Authorized Officer of HDB FINANCLAL SERVICES LIMITED had taken Physical possession of the following property/ies pursuant to the notice issued under Sec 13(2) of the Securitizaticn and Reconstruction of Financial Assets and
Enforcement of Security Interest {SARFAESI] Act, 2002 in the following loan accounts with our Branch with a right to sell the same on “AS 15 WHERE 15 BASIS AND AS |5 WHAT 15 BASIS” for realization of HDB FINANCIAL SERVICES LIMITED dues

The salewill be done by the undersigned through e-auction platform provided at the weebsite: https:/ fbankauctions.in/f
DESCRIPTION OF IMMOVABLE f MOVABLE PROPERTIES-SECOND

Mame Of The Branch, Mortgage Property Description, Demand Motice Date Authorized Officer's Datails EMD Submission ____Reserve Price | DATE/ TIME OF
Loan Account Number & Which Is Under Auction Sale & Outstanding Amount For Property Inspection Account Details EMD Amt And Date | ag‘i_l‘-;l;"?é‘m
MNamer OF The Customer Possession Status (Secured debt) And Other Queries Bid Increase Amount  |pan <1 IBANSSION
HOE Financial Services Lid, 3rd Floorn, 319 of Heera &l That Piece and Parcel of /12,2021 hr Durlabhsinhji Rathod- ASC No, Resarve Price:- 25/08,/2023
Panna Complex, Dr Yagnik Road, Rajkot- 350007 Immaovable Property Bearing R 6,95, 027 3/- (Rupees Six Lacs (90990 91942 0210310002748, R5.20,09,858/-[Rupees [At. 10:30 Am To

Loan Account No. 13160517, 1) Shree Shubhlaxmi Property Situated at Land Minty-Five Thousand and Twenty-  [Email 1d:- Im.rajkot@hdifs. Com AJSC Name- Hdbfs Twenty Lakh Mine 04:00 Prn.
Dresses, 3 Suresh Bhajankal Pyarand, 3) Rekhabn Admesuring 106,17 50. Mtrs C 5 seven Bupees and Thirty Paisa) (For Property Inspection And Other General Beceipts, Thousand Eight Emd
Sureshbhai Pyarani, 4ijaybrhai Bhajanlal Pyarani. 5) Mo, 1960/3 C 5 Sheet Mo.26 Dr. Pertaining To Loan Account Mo, jQueries) ifsc Code-HdficDOO0021 Hundred Fifty Eight Submission
Sunilbhai Bhajanlal Pyarani, 6] Kashishben Sunilbhai  [Bikhaji Street Fulwadi Road 13160517 as on 03/12/2021 With  |Mr. Prashant Sureshbhai Makhecha,  [Bank- Hdfc Bank Ltd Cinly) Date:-
Pyarani, 7} Pyarani Kashishben Sunilbha, &) Pyarani letpur and Bounded as Future Contractual interest Per  |[Email Id:- Branch- Hyderabad- Emd Price:- 23/08/2023
Rekhaben Sureshbhai R/o At : Fulwadi Road, Bhikhaji  |Follows:- North:- Cs No.1960/2 &nnum From 03/12/2021 Until  |Prashant.makhecha. @ Hdbfs.Com Lakdikapul "R 2,00,985/- {Twa

Melicr Code- S00240002 Lakh Wine Humdread
Eight Five Only]
=15,000.00

Mi Street, Chandnl Chowk, Sefa Shemn, letpur- 360370,  [(Palki} South:- Cs Na. 1967, Payment In Full Amount Along With [Cont Neo, TRC0E800900

Sudhuvaswvani Society, B/H Geb Dhoraji Road, East:- Closed Street, Weast:- Cs Other Charges as Demanded Im Gur {0 Chirag Chhagani- $905910901
Oppvirash Kti Temple, letpur- 360370, Seja Shers, Mo, 1960 (Paiki} Possession Matice, Within The Statutery Peried of Email 1d:- Chirag.Chhagani@Hdbfs.Com
Chandni Chowk, Opp Maotivala Building, letpur- 360370 |Status- Physical Possession 1% Days From The Date of This Notica.

TERMS & COMDITIONS:
1. Tothe hest of knowledgs and Inforrmation of the Authorised Officer, there s no encumbrance on any property. However, the Intending bidders should make their own independent inguiries regarding the encumbrances, tithe of property) 85 put
on auction and claims/ rights) dues) effecting the property, pricr to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the HDB FINANCIAL
SERVICES LIMITED. The proparty is being sold with all the existing and future encumbrances whether known or unknown to the HDE FINAMCIAL SERVICES LIBMITED. The Autharised Officer) Secured Creditor shall not be responsible imamyg way for
any third party claims/ rights/ dues,
2, The e=-Auction is being held on “A5 15 WHERE 15" “AS 15 WHAT 15" AND “WHATEVER THERE I5" after taking Physical Possession of the properties. Successful bidders shall have to get physical possession of the properties at his/ their cost,
risk & responzibility.
3. It shall be the responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting the bid. The inspection of property/ies put on auction will be permitted to interested bidders on 21/08,/2023
{During Office Heurs),
4, The Interested bliddess shall submit thelr EMD theough Web Portal: hitpes: S hankauctions o) (the user 1D & Password can be abtalined free of cost by registering name with https: fhankauctions inf throwgh Login 10 & Passward. The EMD shall
be payable through MEFT in the account mentioned above. After Registration {One Time) by the bidder in the Web Portal, the intending biddery purchaser is required to get the copies of the following documents uploaded in the Web Portal before
the Last Date & Time of submission of the Bid Documents viz. i) Copy of the NEFT/BTGS Challan or Demand Draft; i) Copy of BAN Card: i} Broof of Identification/ Address Proof | KYC) viz, self-attested copy of Voter 1D Card/ Driving License/ Passpart
etc.; without which the Bid is liable to be rejected. UPLOADING SCANNED COPY OF ANNEXURE-I & Il {can be downloaded from the Web Portal: https/f'www.bankeauctions.com) AFTER DULY FILLED: UP & SIGMING 15 ALSO REQUIRED. The
interested bidders who require assistance in creating Login 10 & Password, uploading data, submitting Bid Documents, Training/ Demonstration on Online Inter-se Bidding etc., may contact Ms, 4 CLOSURE, Block Mo 605 &, 6th Floaor,
Maitrivanam Commercial Complex, Ameerpet, Hyderabad - 500033, E-mail ID: subbarao@bankavctions.in, info@bankauctions.in, Support Helpline Mumbers: 3142000061 and Mr. Mangj, Mo. 9515160064, Land line: 040-23736405, Mabile:
B142000062 /66, Sales Enguiries: My U Subbarao, Regional Manager, subbarac@bankauctions.in No 814000061 and Mr. Manoj, Mo, 9515160064, Land line: 040-237 36405, Maobile: 814200006266 and for any property related gueny may
contact Authaorised Officer: MR. DURLABHSINHI RATHOD; 20990 31942- e-mail ID: Im.rajkot@hdbfs.com, during the working howrs from Monday to Saturday
5. The interested bidder has to submit their Bid Documents [EMD (not below the Reserve Price) and required documents (mentioned in Point No.4)] on/ before 23/08F2023 upto 3:00 PM and after going through the Registering Process (One
time) and generating User 1D & Password of their own, shall be eligible for participating the e-Auction Process, subject to due werification [of the documents) and/ or approval of the Authorised Officer.
@. During the Online Inter-se Bidding, Bidder cam improve their Bid Amount as per the 'Bid Increase Amount'{mentioned abowve] or its multiple and in case bid is placed during the last & minutes of the closing time of the e-Auction, the closing time
will zutomatically get extended for 5 minutes (each time till the closure of e-Auction process), otherwise, it'll automatically get closed, The bidder whao submits the highest bid amaount {not below the Reserve Price] on the closure of the e-Auction
Process shall be declared as a Successful Bidder by the Authorised Officer Securad Creditor, after required verification
7. The Earnest Money Deposit { EMD] of the successtul bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders shall be refunded. The Earnest Money Deposit shall not bear any interest. The successtul bidder
shall have to deposit 25% of the sale price, adjusting the EMD alfready pald, within 24 hours of the acceptance of bid price by the Authorised Officer and the balance 75% of the sale price on or before 15th day of sale or within such extended perlod
as agreed upon in writing by and solely at the discretion of the Authorised Officer. In case of default in payment by the successful bidder, the amount already deposited by the offer shall be liable to be forfeited and property shall be put to re-
auction and the defaulting borrower shall have no claim right Inrespect of property) amount,
8, The prospective gualified bidders may avail anline training on e-Auction from M/s. C1 India Pvt, Lid. prior to the date of e-Auction. Neither the Authorised Officer HDE FIRAMCIAL SERVICES LIMITED nor M5, C1 India Pwt. Ltd. shall be fiable for
any Intermet Network problem and the interested bidders to ensure that they are technically well equipped for participating in the e-Auction event,
9, The purchaser shall bear the applicable stamp duties additional stamp duty/ transfer charges, fee ete, and alse all the statutery/ nen-statutory dues, taxes, rates, assessment charges, fees elc, owing to anybody
10, The Authorised Officer is not bound 10 accept the highest offer and the Autheorised Officer has the absolute right to accept or reject any or all offer(s] or adjourn/ pestpone/ cancel the e-Auction without assigning any reason thereof,
11, The bidders are advised to go through the detalled Terms & Conditlons of e-auction avallable on the Web Portal of s, 8 CLOSURE ., https:/ fbankauctions.ing/ before submitting thelr bids and taking part in the e-Auction
1}, The publication s subject to the force major clause,

Special Instructions
Bidding in the last moment should be avoided in the bidders own interest as neither the HDB FINANCIAL SERVICES LIMITED nor Service provider will be responsible for any lapse/failure(lnternet failure fpower failure etc.). in order to ward-off such
contingent situations bidders are requested to make all necessary arrangerments S alternatives such as powersupply back-up ele, 2o that they are able ta circurmvent such situation and are able te participate in the auction successfully
STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAES| ACT, 2002
Thie borrower,’ guarantors are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before the date of e-Auction, failing which the property will be auctioned/ sold and balance dues, if
any, will be recovered with interest and cost

Date ;: 090872023 Authorized Officer

-\.,TI

SCHEDULE 1

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptey Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M.S. V. ALLOYS PRIVATE LIMITED

1. MAME OF CORPORATE PERSON M.5. V. ALLOYS PRIVATE LIMITED

2| DATE OF INGCORPORATION QF 1110172007
CORPORATE PERSON

3| AUTHORITY LINDER WHICH
CORPORATE PERSON IS
IMCORPORATED! REGISTERED

Regstrar of Companies, Ahmedatad

4| CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER

L2710 GJ2007PTC49752

OF CORPORATE PERSOM

5| ADDRESS OF THE REGISTERED B, JAVED PARK OFP. PRACHIMA
OFFICE AMD PRINCIPAL OFFICE SOCIETY, GYASPLIR, SARKHE.)
(IF ANY) OF CORPORATE PERSON ROAD, AHMEDABAD,

GUUARAT-382405 INDIA

6. LIQUIDATION COMMENCGEMENT
DATE OF CORPORATE PERSON

O7th August, 2023

7| NAME, ADDRESS, EMAIL ADDRESS, CS & IP Amrish Gandhi
TELEPHONE NUMBER AND Address: 504, SHIVALIK ABAISE,
THE REGISTRATION NUMBER OF MA. AMAND NAGAR BUS STAND
THE LIQUIDATOR OPP. SHELL PETROL PUMP,
ANAND NAGAR ROAD, SATELLITE,
AHMEDABAD-380015.

E-mail: amnishgandhi?2 8 gmad.com
Phone: 075-40323014

Registration Mo.: IBBIPA-002/
[P-NODETDY 204 B-201 91 2035

B LAST DATE FOR SUBMISSION OF CLAIMS | De0i2023

Motice is hereby given that the M5, V. ALLOYS PRIVATE LIMITED has
commenced voluntary liquidation on O7th August, 2023,

The stakeholders of M.5. V. ALLOYS PRIVATE LIMITED are herety called
upan 1o submit & proot of their claims, on o before 06" September, 2023 1o the
liquidator at the address menboned against item 7

The financial creditors shall submit their proof of claims by elecironic means
anly. All ather stakeholders may submit the prool of claims in person, by post ar by
electronic means,

Submission of false or misleading proods of claim shall atiract penalties.

Sdi-

CS & IP Amrish N. Gandhi
Voluntary Liquidator

M.5. V. ALLOYS PRIVATE LIMITED

Date 08" August, 2023 L
{Company under voluntary quidatian)

Placa : Ahmedabad.

.,.E!aae.— Rajkot/letpur

HDBE FINANCLAL SERVICES I.1l'|.I1ITEEI,|

financialexp.epapr.in

.' . . Ahmedabad
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HLE @ Glascoat

H-106, Phase IV, G.1.D.C., Vithal Udyognagar - 388121. Via Anand, Gujarat.
Extract of Statement of Un-Audited Financial Results for the Quarter ended on June 30, 2023

HLE Glascoat Limited
CIN : L26100GJ1991PLC016173
Website : www.hleglascoat.com

(Rs. In Lacs except EPS)
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Standalone | Consolidated
Sr. Particulars Quarter Ended Year Ended Quarter Ended Year Ended
No. 30.06.23 | 31.03.23| 30.06.22 | 31.03.23 | 30.06.23 |31.03.23 | 30.06.22 | 31.03.22
UNAUDITED| AUDITED | UNAUDITED| AUDITED |UNAUDITED | AUDITED | UNAUDITED | AUDITED
Total Income from Operation (net) 12649.20| 21109.72 14086.31 64946.44 | 19718.65 29834.18| 20442.35 93152.21
2 | Net Profit / (Loss) for the period (before Tax, 1054.11| 2859.40 1766.14 7221.28 1312.41 3255.98 2181.76 9932.81
Exceptional and / or Extraordinary items*)
Net Profit/Loss) for the period before Tax, 1054.11| 2859.40 1766.14 7221.28 1312.41 3255.98 2181.76 9932.81
(after Exceptional and / or Extraordinary
items*)
Net Profit/(Loss) for the period after Tax, (after 771.36| 2236.54 1302.22 544228 929.10 2278.79 1537.81 6980.65
Exceptional and / or Extraordinary items*)
5 |Total Comprehensive Income for the period 771.52| 2251.17 1298.36 5443.04 894.60 2634.25 1533.95 7998.72
[Comprising Profit / (loss) for period (after tax)
and Other Comprehensive (after tax)
6 | Equity Share Capital 1365.31| 1365.31 1365.31 1365.31 1365.31 1365.31 1365.31 1365.31
7 | Reserves (excluding Revaluation Reserve) as - - - - - - - -
¥ shown in the Audited Balance Sheet of the
E,_ agﬁ,la"’:;',ﬁ ng% previous year.
Earning Per Share (of Rs 2/- each)
a. (from continuing operations)
Basic 1.26 3.28 2.00 8.12 1.49 3.34 2.34 10.37
Diluted 1.26 3.28 2.00 8.12 1.49 3.34 2.34 10.37
b. (from discontinuing operations)
Basic (0.13) (0.00) (0.09) (0.15) (0.13) (0.00) (0.09) (0.15)
Diluted (0.13) (0.00) (0.09) (0.15) (0.13) (0.00) (0.09) (0.15)
NOTES:

1 |The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015. The full format of the quarterly financial results are available on the websites of the Stock Exchange(s): www.bseindia.com,
www.nseindia.com and the Company: www.hleglascoat.com

The above standalone and consolidated financial results have been reviewed by the Audit Committee and taken on record by the Board of Directors at their Meeting held on
Tth August, 2023. These financial results have been prepared in accordance with the recognition and measurement principles laid down in the Indian Accounting Standards
prescribed under Section 133 of the Companies Act, 2013 read with the rules thereunder and in terms of the SEBI Circular dated 5thJuly, 2016.
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3 | The statutory auditors of the Company have carried out a limited review of the above standalone and consolidated financial results for the quarter ended 30th June, 2023
and have issued an ungualified review report.

4 |The Board of Directors had resolved for the closure and winding down of the Chemical Business operations. The performance of the discontinuing operations included in the
above results forthe quarterended 30thJune, 2023 are asfollows:

Total Income ¥ 78.29 lakhs, Expenses T 168.31 lakhs, Loss T (90.02) lakhs, Assets T 1289.47 lakhs, Liabilities T 97.35 lakhs.
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5 |As per Ind AS-108 “Operating Segments” issued by the Institute of Chartered Accountants of India, if financial results contains standalone financial results and
consolidated financial results, no seperate disclosure on segment information is required to be given in the standalone financial results. Accordingly, segment information
has been disclosed in the Consolidated Financial Results of the Company.
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Place : Maroli

Date : 07th August, 2023

For HLE Glascoat Limited
Sd/-

Himanshu Patel
Managing Director
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